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on advancing the implementation of civil nuclear energy co-operation. The Contact

Group will discuss all implementation issues including liability.

(c) Implementation of nuclear power projects with France and Russia is also
being taken forward in accordance with the relevant bilateral agreements. The General
Framework Agreement for Units 3 and 4 at Kudankulam was signed on April 10,
2014. Commercial negotiations between Nuclear Power Corporation of India Limited

(NPCIL) and AREVA, France on the Jaitapur project are similarly under way.
Status of construction of Nalanda international university

12075. DR. SANJAY SINH: Will the Minister of EXTERNAL AFFAIRS be

pleased to state:
(a) the present status of the construction work of Nalanda international university;

(b) whether the project work is lagging behind the schedule and if so, the details
thereof;

(c) the details of the funds allocated by Government for this project; and

(d) whether Government has fixed some final date for the construction work as

well as the creation of resources and facilities for the university?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(GENERAL (RETD.) V. K. SINGH): (a) The construction of compound wall to protect
the land from encroachment has been completed in July 2013 and the first phase of

construction on site is expected to begin by the last quarter of 2014-15.

(b) The university planned to construct a Net Zero Energy Consumption campus
which required wider consultation for preparing the brief for the launch of the Global
Design Competition in November 2012. The winner of the competition was declared
in the first week of May 2013 by an International Jury. In July 2013, the Expenditure
Finance Committee scrutinised the budgetary support envisaged in EdCIL's detailed
project report (DPR). The CCEA approval for the quantum of GOI assistance was
conveyed in January 2014. Thereafter the University appointed the Architects and also

signed a formal contract with them in May 2014.

(¢) The Government has approved budgetary support of I 2727.10 crores out
of which 1749.65 crores is for non-recurring expenditure and X 977.45 crores is for
recurring expenditure during the period 2010-11 to 2021-22.

(d) The budgetary support towards capital expenditure during the establishment

tOriginal notice of the question was received in Hindi.
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phase of the university runs till the year 2020-21. The University has informed that
completion of the Phase I of the construction is expected to be achieved by September

2017 as projected by the architects.
Energy linkages between Central and South Asia

2076. SHRI PANKAJ BORA: Will the Minister of EXTERNAL AFFAIRS be

pleased to state:

(a) whether Government has received a foreign proposal to complete the energy

linkages between Central and South Asia; and
(b) if so, the details and the conditions thereon?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(GENERAL (RETD.) V. K. SINGH): (a) and (b) No such proposal has been received
recently. However, Government has been keen to secure energy resources abroad
and to diversify sources of energy supply, in view of our dependence on imported
fossil fuels. In this context, Government has been exploring possibilities of supply of
hydrocarbons from Central Asia, particularly supply of natural gas through pipelines.
The Turkmenistan-Afghanistan-Pakistan-India (TAPI) gas pipeline project is being
actively pursued and negotiations for the same are at an advanced stage. India is also
exploring the possibility, if any, of transportation of hydrocarbons through pipeline
route with Kazakhstan.

Issues relating to H1 B visa

2077. SHRI ANAND SHARMA: Will the Minister of EXTERNAL AFFAIRS be

pleased to state:

(a) whether the issue relating to H1 B visa and curtailing the number of Indians
to be allowed to US as also the steep increase in processing fee was taken up by

India during PM’s recent visit to US, if so, the outcome thereof; and

(b) if not, whether Government agrees with the restrictive policy of US in this

regard?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(GENERAL (RETD.) V. K. SINGH): (a) India has been consistently taking up issues
relating to H1 B visas with the US Government at all levels from time to time. During
Prime Minister’s visit to the United States from September 26-30, 2014, bilateral,
regional and global Issues of mutual interest, which inter alia includes, strengthening
of people-to-people contacts and promoting trade and investment, were discussed. In the

Joint Statement issued on September 30, 2014, “both India and the US recognized in



